IN THE ‘CENTRAL ADMINISTRATIVE TRIBUNAT, HYDERARAD EFNCH AT HYDERABAD -
0.5.N0. . $FS /93

Date of Orger: 6/7-93°

Between: : /1-9 ,
‘ -

1. Divisional Fallway Menager, (L3) &

| SOth'Central Railway, Secunderabad, :

2. Pormanont “ay Incroctor (Zon) .

S.C.Rly, Secunderabad.
3. Chiefi Signal Inspector,

Signal & Telecommunication Department,
S.C.Rly, Secunderabad.

[ I:\pplicants4 .

/
and
1. Sackoo
2. Presiding Officer, Labour Court,
Narayanaqguda, A.P,Hyderabad.
' . Respoundents. : ' -
For the Respondentst —_— - . -

CORAM3 S :
: PHE HON'BLE MR, JUSTICE V.NEELADRI PAO : VICE CHAIRMAN
CaNp , '
THE HOM'BLE MR.P.T.TTRUVENGADAN : MEMBEY.(ADMT)
' The Tribunal made the following Orders-—

Admit., The operation of the order dated 11-3-92
Q22— :
in C.M.P.No. |9/ /8% is suspended until further orders.
Issue notice to the kespondents.

Post the case on 6.,9.93.

ﬁQLj?:S)””

The Divisional Railway Manager (B.G) S.C.Rly, Secunderabad.

The Permanent Way Inspector (Con) S.C.Rly. Secunderabad.

The Chief Signhal Inspector, Signal & Telecommunication
Department, $.C.Rly, Secunderabad.

The Presiding Officer, Labour Court, Narayanaguda, Hverabad.

One copy to ifr.N.R.Devraj, SC for Rlys. CAT.lyd.

One copy to Mr. - '

QOne spare COpy.
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IN THE CENTRAL rDMINISTRATIVE TRIBUNZLL
HYDERABAD BENCH T HYDERABAD

' f

THE HON'BLE MR.HUSTICE V.NEELADRI RAO
VICE CHEIRMAN

THE HON'BLE M

J.A.B.GORTY ; MEMBEK{AD)

THE HON'BLE MRLT.CHANDRASEKHAR REDLY

MEMBER(J)
ZND

THE HON'BLE MR.P.T.TIRUVENGADIM 3M(A)

Dated : ¢:ﬁ7/{1993 |

|
ORDER/ JUBDSMERTt—

P

Mafse /I 7 CorNo.,

-
0.Aa.NoO, {_7 qﬁrj'
ToATROT (vsp— )

i

Admitted and Interim directions
issuegd :

Allovied

Dispoged of with directions

- DismisBed

Dismissed as withdrawn
Lismisskd for default,
Ordered
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